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NEW SOLAR POWER PLANTS IN MAHARASHTRA

1655.	SHRIMATI VANDANA CHAVAN:
	Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state:

(a)	the details of Government’s planning to expand the use of solar energy in the country;

(b)	the funds allocated for this purpose;

(c)	whether there are any new solar power projects planned for Maharashtra and if so, the details thereof; and

(d)	the details of steps taken by Government to achieve the target of 1,00,000 MW solar power by 2022?
ANSWER
THE MINISTER OF STATE FOR POWER, COAL & NEW AND RENEWABLE ENERGY 
(INDEPENDENT CHARGE) (SHRI PIYUSH GOYAL)

(a):	In order to expand the use of solar energy in the country, Government has launched several schemes.  The schemes are as under:
 (i)	Scheme for Development of Solar Parks and Ultra Mega Solar Power Projects,
(ii)	Scheme for Development of Solar PV Power Plants on Canal Banks/ Canal Tops.
(iii) 	Scheme for setting up 300 MW of Grid connected Solar PV Power Projects by Defence Establishments under Ministry of Defence and Para Military Forces with Viability Gap Funding.
 (iv) 	Implementation of scheme of setting up 1000 MW of Grid- Connected Solar PV Power Projects by Central Public Sector Undertakings with Viability Gap Funding.
(v) 	Implementation of Scheme for setting up of 15000 MW of Grid connected Solar PV Power Projects by NTPC/NVVN.
 (vi)	Setting up of 2000 MW Grid connected solar power with Viability Gap Funding through Solar Energy Corporation of India (SECI).
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Also there is provision for concessional customs duty and excise duty exemptions on input raw materials required for manufacturing of cells and modules.
Government provides capital subsidy for setting up of manufacturing units for solar cells and modules and the entire value chain under Modified Special Incentive Package Scheme (M-SIPS) programme.
(b):	A fund of Rs. 1943 crore (Budget Estimate) has been allocated for various programmes relating to solar for the year 2015-16.
(c):	MNRE through SECI has floated the tender for implementing 500 MW grid connected solar power projects in Maharashtra. Further, MNRE has sanctioned a 500 MW solar park at Sakri, Dist. Dhule, Maharashtra. The Government of Maharashtra has reported that it has declared the comprehensive RE Policy 2015 on 20th July, 2015 with   target of 14400 MW from RE in next five years.  In this policy, target for Solar power is fixed at 7500 MW. Further,  Maharashtra has received four proposals aggregating  to 33 MW under this policy and same have been forwarded to Maharashtra State Electricity Transmission Co. Ltd. (MSETCL) for seeking technical feasibility report for grid connectivity recommendation.
(d): The target of 1,00,000 MW capacity is proposed to be achieved through deployment of 40,000 MW of Rooftop Solar projects and 60,000 MW Medium and Large Scale Solar projects. Government supports development of solar power through fiscal and promotional incentives as given below:-
· capital and/or interest subsidy, 
· tax holiday on the earnings for 10 years,
·  generation based incentive, 
· accelerated depreciation,
·  viability gap funding (VGF), 
· financing solar rooftop systems as part of home loan, 
· concessional excise and custom duties,
· preferential tariff for power generation from renewables, and
· Foreign direct investment up to 100 per cent under the automatic route.
In addition power is offered at lower tariff through schemes like bundling with thermal power and VGF.
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